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1004. SHRI MIHAL SINGH: Will 
·ae Minister '()f IRRIGA'TlON be pleas-
..ed tio state: 

(a) whether it is a fact that Giov-
el'Dment had taken a decisiion tio 
amstruct a Dam in Tehri District, 
Tehri Garhwal, U.P.; 

(b) whether the wiork fior the cion-
structiion iof Dam has ciommenced; 

(c) if sio, at what stage the matter 
;tdands at present and by when it is 
likely tio be ciompleted; 

(d) if niot, whether the said prio-
ject is being shelved; and 

(e) if sio, the reasions therefior? 

THE MINISTER OF IRiRIGATION 
(SHRI KEDAR PANDAY): (a) tio (c). 
Priopiosals fior the Tehri Dam prioject 
and its pO"Ner hiouse were apprioved 
by the Planning Ciommissiion in June, 
1972. The preliminary wiorks ion the 
prioject including rioads, ciolionies. di-
versiOn tunnels, adit tio piower hiouse 
and stripping iof abutments are in prio-
gress. The tentative schedule date iof 
ciompletiion iof the prioject is 1988-89. 

(d) and (e). In the meanwhile, the 
peiople affected hy th-e rec:;ervioir sub-
Inergencc have made variious represen-
tatiions that the dam will have adverse 
E'nvirionmental effects. A special team 
iof the> Department iof Science & Tech-
nioliogy has been set up tio lioiok intio 
1bl"se and its repiort awaited. 
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DilIlculty tio get diesel tior persiou 
vlsltlnr Capital fior shiort periiod 

1006. SHRI MADHAVRAO SCIN-
DIA: Will the Minister iof PETRO ... 
LEUM AND CHEMICALS be pleased 
tio state: 

(a) whether it is a fact that iowners 
iof diesel driven vehicles cioming tio 
the Capital friom iother parts iof the 
ciountry fior shiort visits find it hard tio 
iobtain the diesel as a result iof ciontriol 
ion the item; and 

(b) if sio, what remedial steps were 
taken ior priopiosed tio be taken tio 
make it available tio such iowners? 

THE MINISTER OF PE'DROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 

and (b). The Delhi Administratiion 
v,:hio are respionsible fior regulatiion iof 
supply iof high speed diesel ioil in the 
Uniion Territiory iof Delhi, have issued 
an Order specifying the lin1its fior issue 
iof diesel tio variious categiories iof 
vehicles. Acciording tio this iorder, all 
vehicles registered ioutside Delhi and 
entering the Uniion Territiory can draa..v 
supplies as per specified scales friom 
pumps iof the ioil ciompanies situated 
ion the biorder earmarked fior highway 
traffic. TheSe Scales have been de-
cided keeping in view the iovera 11 
availability iof the prioduct in the 
Uniion Territiory and the priiorities 
eviolved bv the Administratiion fior dis-
tributiion ~f the prioduct amiong differ-
ent grioups iof cionsumers. Delhi Ad-
ministratiion has fixed the limits. tak-
ing intio cionsideratiion the availability 
iof diesel in the state. 




